OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS

RS I BT | AN
S

TIS HAZARI COURTS : DELHI,

ORDER

Upon selection to the post of Personal Assistant, Group-B (Non-Gaz.), in PB Rs.9300-
34800/ with Grade Pay of Rs.4600/-, Level-7 (7" CPC) plus other allowances admissible under the
rules, following Personal Assistants, who have been accorded relaxation upto 10% mistakes in Skill
Test, are hereby taken on the Strength/Pay Roll of this Establishment as Personal Assistant,
Group-B, with effect from the dates they joined/assumed the duties/charge of the post.

JUDGE (HQs.)

11170200025 Ms. Harsha Sh. Ashok Kumar 04.03.2022 (A/N)
| 2| 11140200396 | SC | Sh. Hitesh Sh. Brahma Nand 04.03.2022 (A/N)
3 | 11200200158 | Gen. | Ms. Nidhi Sh. Anil Kumar 05.03.2022 (F/N)
;4 15320200246 | Gen. | Sh. Sagar Singh Sh. Virender Singh 05.03.2022 (F/N)
| 5 | 15320200165 | EWS | Sh. Hitesh Kaushik Sh. Satbhagwan 05.03.2022 (F/N)
6 | 11150200284 | OBC | Ms. Shabia Mr. Mohd. Gauhar 05.03.2022 (F/N)
7 | 11120200054 | Gen. | Ms. Preeti Sharma Sh. Sat Paul Sharma 05.03.2022 (F/N)
. 8 | 11140200062 | EWS | Sh. Pankaj Hans Sh. Anil Kumar 05.03.2022 (F/N)
9 [ 15320200544 | Gen. | Sh. Satyam Kumar Sh. Rajesh Kumar 05.03.2022 (F/N)
[ 10 | 11110200560 | Gen. | Ms. Bharti Shekhawat Sh. Dharamveer Singh 05.03.2022 (F/N)
Ln 11120200211 | SC | Ms. Pooja Sh. Kewal Kishor 05.03.2022 (F/N) |
‘ 12 | 11160200279 | Gen. | Ms. Manisha Rawat Sh. Yashpal Singh Rawat 05.03.2022 (F/N)i
13 | 11120200263 | SC | Sh. Amit Kumar Sh. Rajender Kumar 05.03.2022 (FN) |
14 | 11240200034 | SC | Ms. Sheetal Bitoni Sh. Ashok Kumar 07.03.2022 (F/N) J."
15 | 11160200414 | Gen. | Ms. Lovely Tiwari Sh, Saroj Kumar Tiwari 07.03.2022 (F/N) f
16 | 11110200236 | Gen. | Ms. Jyoti Sh. Sat Prakash 07.03.2022 (F1N) |
}' 17 | 11110200319 | Gen. | Ms. Lovely Kumari gl;.;):lmishm 07-03-2033(3’“]
\t—is | 13280200308 | Gen. Sh. Suryakant Yadav Sh. Narender Yadav 07.03.2022 (F/N) ]
”1797 1 11170200166 | Gen. | Ms. Chahat Kumar Sh. Anil Kumar 07.03.20:2(”4#
20 ‘ 11130200102 | Gen, | Sh. Atul Gusain Sh. Yashpal Singh 08.03.2022 (F/N)
rl’lﬁHITIZZ)i(;i)Z;‘)S) OBC | Ms. Priyanka Sh. Maheudef Sm_gh 08.03.2022 (F/N)
22 | 15320200619 | OBC | $h. Naveen Prakash _Eu. Sh. Ved Prakash 08.03.2022 (F/N)
W;f;l;n'—oozsa— ﬂ Gon EF{M:‘T';M Sh. Mlmmbllxglttjodl 09.03.2022 (F/IN)
—2: q:ﬁﬁl(ﬁ(—)—()(*)nl;“d—o;mhh-;du;km“— wwqﬂS?\Sushileutrﬁ Karir 09.03.2022 (F/N)
;zs 11120200520 | Gen, ?J.m | 80 Dinesh Kulabrwaita 09.03.2022 (ANN)
26 | 16340200902 [ EWS | Sh. Anurag Sharma Sh. Kamlesh Sharma 10.03.2022 (F/N)
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27

11120200795 | Gen.

Sh. Deepak Kumar
Tyagi

Sh. Sukhbir Singh Tyagi

10.03.2022 (F/N)

28

11110200219 | SC°

Ms. Deepa Rani

Late Sh. Rameshwar Prasad | 10.03.2022 (F/N)

29

15320200326 | Gen.

Sh. Rishabh Walia

Sh. Nand Kumar Walia

il
11.03.2022 (F/N)

30

11130200317 | Gen.

Ms, Varsha Patwal /
Negi

W/o Sh. Rohit Negi

Sh. Birendra Singh Patwal

14.03.2022 (F/N)

31

11160200397 | SC

Ms. Kavita

Sh. Virender Kumar

14.03.2022 (F/N)

As per Rule, 21(1) of the Delhi District Courts Establishment (Appointment & Conditions

of Service) Rules, 2012, all appointments to the Service by direct recruitment shall be on probation
for a period of two years.

The appointments of the aforesaid candidates shall be fortuitous and they shall clear the skill

test/shorthand test, as per the prescribed criteria of mistakes upto 4% during the probation period

itself, failing which their appointments shall stand terminated without any further notice.

\ -
CRps s

(GIRISH KATHPALIA)
Principal District & Sessions Judge (HQs.)
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(BALBIR SINGH SHALAR)

Administrative

Officer (Judicia]),

Administration Branch-I,
Tis Hazari Courts, Delhi.



